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Dahiya Cricket Center of Excellence
Mehrauli

List of Trainees

S.no | Name | Phone no.

1| Yash Pénchal )
2| Ashwinkant

3 | Krishna Sahani :

4| Lucky 8447985537
5 BharatLa! .

6 | Kunal

7 | Harsh Kumar t

8 | Prabhat Singh

9| Raj _

10 | Aman _ 9315610214
11 | Ashutosh 8860663198
12 | Dilshad 9734124958
13 | Ankush 9599745138 |
14 | Azhar 9643571620
15 | Prince 8076393415
16 | Yash 7988708008
17 | Yatharth 9810136576
18 | Piyush 9899271262
19 | Bhavesh 9910165386
20 | Himanshu 9761452543
21 | Mohit Singh 9810297424
22 | Pushkar 9205747079

9891059322

8851114225

| 9318321203

9667929661

7532076504

7532076504

9990178886 |

9650470168

9818219344

7070944168

9899986744

9818738654

8373917324 |
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Dahiya Cricket Center of Excellence

Mehrauli
List of Trainees

44
45
46

43 \ Sahil Kumar Yadav_

Naman Kumar Paswan
Aakash

Daksh Kumar

47

438

| Nishant Kumar
i 'Ansh Kumar Jha

49
50
51
52
53
54
55
56
57
58
59
60

61
62

L

63
64

Samar Khan
Sohaan

Roshan B

Mandeep Kumar
Manan Kapahi
Md. Gufran
Anurag Yaday

Uday

Anand Kumar
Ansuman Chaurasiya
Anurag Kumar i
Imran

Deepak

Inderjeet

Pushkar Tomar
Lakshay Sharma
T
yaan i

9664664818

. 8373917324

0563333339 |

9582174028

9958785995
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Dahiya Cricket Center of Excellence
Mehrauli
List of Trainees
Gunand Pandit
Mukesh
88 | Noor Islam Hayat

‘Shad Hussain
Ahkaf
= sad Hussain Usmani
3 | AryanRaj
| Dev

| Kishan Kumar
96 | Bilal Hussain Usmani
Aarish Ahmed : )
TahirSaifi | 9811965324
Himanshu Yadav 7011811002
Sajan Kumar
Prabhat
Partik Singh
| MB.Aﬁan ,
Harsh Kumar ) 999115178 _

Aryan

9990044426




